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SHRI SURJIT SINGH BARNALA: 
Sir, I could not follow the question.

MR. SPEAKER: He wants to know 
whether there is an institute in Bihar. 
At least that is what I understood.

SHRI SURJIT SINGH BARNALA: 
Research is being done even in that 
institute.

MR. SPEAKER; Is there any pro
posal to establish a separate institute 
for Bihar?

SHRI SURJIT SINGH BARNALA: 
We have a research centre in Patna 
in Bihar lor this purpose. There is 
also another research institute m 
Bihar. So, in fact there are two insti
tutes.

Production of Garlic and Onion

*822. DR. LAXMINARAYAN PAN- 
DEYA Will the Minister of AGRI
CULTURE AND IRRIGATION be 
pleased to state:

(a) whether there has been a bumper 
production of garlic and onion this 
year; and

(b) if so, the details thereof?

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT 
SINGH BARNALA): (a) and (b). The 
final estimates of production for this 
year are not yet available.
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MR. SPEAKER: If there is any 
difficulty, you can come and certainly 
meet me and discuss this matter.
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MR. SPEAKER; Dr. Pandey he says 
the States have to supply the data. 
They have not supplied it. So, it will 
be a wide guess.

DR. LAXMINARAY AN PANDEY A: 
He can have some estimated figures.

MR. SPEAKER: When he has not 
been supplied with it what can he do?
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MR. SPEAKER: The Minister does 
not have the Information. He must 
depend upon tbe information supplied 
by tiie State Governments.
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MR. SPBAKER; The Minister told 
you that he has no separate machinery. 
The only information that he wiU have 
is the information supplied by tbe 
State Governments, and the State Gov
ernments have not supplied it  There
fore, he is not able to supply it.
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SHRI D. B. CHANDRE GOWDA: In 
view of the fact that the Minister has 
accepted the fact that production of 
both garlic and onions has considerably 
improved may I know whether his 
Ministry will allow export of onions 
and garlic at least in future? ‘
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SHRI SURJIT SINQH BARNALA: I 
mentioned only about the production 
o f onions, not of garlic. I do not know
the position about garlic as yet About 
onions I have mentioned that we are 
expecting a better crop. I may inform 
the hon. Member that onion export has 
been allowed already.

MR. SPEAKER: Question No. 824.

SHRI JYOTIRMOY BOSU: 823.

MR. SPEAKER; We will come to it 
in the second round.

SHRI JYOTIRMOY BOSU; Do not 
pass on quietly without saying that. If 
you read page 29, you will see that you 
can also permit a Member to ask a 
question standing in the name of ano
ther Member, if so authorised by him.

MR. SPEAKER: Direction 15 says:

“If on a question being called, it 
is not asked or the member in whose 
name it stands is absent without 
giving any letter of authority to any 
other member on his behalf, the 
speaker may, at his discretion, direct 
the answer to it tu be given in the 
second round if in his opinion or that 
of the Minister concerned, the sub
ject matter of the question is of such 
importance as to warrant an answer 
being given in the House.”

SHRI JYOTIRMOY BOSU: I am an 
authorised person.

MR. SPEAKER; Even an authorised 
person.

SHRI JYOTIRMOY BOSU. Rule 49, 
page 29, says:

“ .. .and may also. .

—this is a fresh rule—
“ . .permit a member to ask a 

question standing in the name ol 
another member if so authorised by 
him.’*

MR, SPEAKER: Quite right.

SHRI JYOTIRMOY BOSU: You
were good enough to call me, the other 
day.

MR. SPEAKER; I never called you. 
Please show me any precedent I have 
never allowed anybody.

SHRI JYOTIRMOY BOSU: You 
have.

MR. SPEAKER: Your memory is not 
correct.

SHRI JYOTIRMOY BOSU: You are 
taking a great risk.

MR. SPEAKER: I know that.

SHRI JYOTIRMOY BOSU- I will 
establish it tomorrow.

MR. SPEAKER; Please.
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